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IN THE HIGH COURT OF DELHI AT NEW DELHI
O.M.P.(I) (COMM.) 269/2023
VASUDEV GARG & ORS.
..... Petitioner
Through:  Mr.Sunil Dalal, Sr. Advocate with
Mr.Manohar  Malik,  Mr.Deepak
Biswas, Ms.Manisha, Mr.Mahabir
Singh,  Mr.Navish  Bhati and
Mr.Nikhil Beriwal, Advocates.

VErsus

EMBASSY COMMERCIAL PROJECTS (WHITEFIELD) PRIVATE
LIMITED & ORS.
..... Respondent
Through:  Mr.Gyanendra Kumar, Ms.Shreya
Som, Ms.Shree Sinha and Mr.Shivam
Tiwari, Advocates for R-1.
Ms.Shruti Sabharwal and Ms.Surabhi
Lal, Advocates for R-6.

CORAM:
HON'BLE MR. JUSTICE YOGESH KHANNA
ORDER
% 20.09.2023

The Hon’ble Judge is not holding the Court today.
List on 25.09.2023.

BY ORDER

(COURT MASTER)

SEPTEMBER 20, 2023
VLD
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